NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
To be heard on Thursday the 17t day of August 2023 at 10.30 a.m
(VIRTUAL MODE)

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Dr. Alok
Srivastava, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 Comp App (AT) (CH) Premier Chennai Mr. Anirudh
(Ins) No. 263/2023 Properties Limited Krishnan
For Exemption Vs
IA No. 824/2023 Sachin Srinivasa
Bhattad, RP & 2 Ors.
2 Comp App (AT) (CH) Xander Finance Pvt. Mr. Abhishek
(Ins) No. 264 /2023 Ltd. Jenasenan
Vs
Valdel Engineers and
Constructors Pvt. Ltd.
3 Comp App (AT) (CH) Maulik Kiritbhai Shah | Mr. Jerin Asher
(Ins) No. 268/2023 Proprietor of MK Sojan
For Condone Delay Enterprises
IA No. 833/2023 Vs
For Exemption United Telecom Ltd.
IA No. 834/2023
For Direction
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
4 TA (AT) No. 65/2021 Mr. Gireesh Kumar Mr. Anju Jain Mr. Y
(CA (AT) No. 392/2017) | Sanghi & Anr Suryanarayana
Vs Mr. Anirudh
Ravi Sanghi & Ors Wadhwa
WITH
S TA (AT) No. 66/2021 Gireesh Kumar Mr. Anju Jain Mr.Y
(CA (AT) No. 393/2017) | Sanghi & Anr Suryanarayana
Vs Mr. Anirudh
AGA Publications Ltd. Wadhwa
& Ors




For Admission (After Notice)

No. 122/2022
For Stay
IA No.1076/2022

8 Ors

Vs

Mohammed Abdul
Azeem & 2 Ors.

WITH

Gade, PCS

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
9] Comp App (AT) (CH) Ayesha Hadi Ali & 8 Mr. Vinay Babu Mr. V Venkata
No. 116/2022 Ors. Gade, PCS Rami Reddy- R1
For Stay Vs Mr. Ramaswamy
IA No.1070/2022 Rizwana Anjum & 2 Meyyappan- R2
Ors.
WITH
7 Comp App (AT) (CH) Habeeb Umer Hadi Ali | Mr. Vinay Babu Mr. V Venkata
No. 117/2022 & 8 Ors. Gade, PCS Rami Reddy- R1
For Stay Vs Mr. Ramaswamy
IA No.1071/2022 Mohammed Abdul Meyyappan- R2
Raheem Abdul Azeem
& 2 Ors.
WITH
8 Comp App (AT) (CH) Huda Baghdadi & 8 Mr. Vinay Babu Mr. V Venkata
No. 118/2022 Ors Gade, PCS Rami Reddy- R1
For Stay Vs Mr. Ramaswamy
IA No.1072/2022 Fakruddin Meyyappan- R7
Mohammed & 7 Ors.
WITH
9 Comp App (AT) (CH) Mr Abdul Rahman Mr. Vinay Babu Mr. V Venkata
No. 119/2022 Hadi Ali & 8 Ors. Gade, PCS Rami Reddy- R1
For Stay Vs Mr. Ramaswamy
IA No.1073/2022 Mohammed Meyyappan- R2
Iftekaruddin & 2 Ors.
WITH
10 | Comp App (AT) (CH) Mr. Habeeb Umer Mr. Vinay Babu Mr. V Venkata
No. 120/2022 Hadi Ali & 8 Ors. Gade, PCS Rami Reddy- R1
For Stay Vs Mr. Ramaswamy
IA No.1074 /2022 Mohd Ziauddin Meyyappan- R2
Nayyar & 2 Ors.
WITH
11 Comp App (AT) (CH) Mr. Habib Abdul Mr. Vinay Babu Mr. V Venkata
No. 121/2022 Razzaq Hadi Ali Gade, PCS Rami Reddy- R1
For Stay Albaghdadi & 8 Ors. Mr. Ramaswamy
IA No.1075/2022 Vs Meyyappan- R2
Waheeduddin Azmi &
2 Ors.
WITH
12 | Comp App (AT) (CH) Ms Ayesha Hadi Ali & | Mr. Vinay Babu Mr. V Venkata

Rami Reddy- R1
Mr. Ramaswamy
Meyyappan- R2




13 | Comp App (AT) (CH) Habib Abdul Razzaq Mr. Vinay Babu Mr. V Venkata
No. 123/2022 Hadi Ali Albaghdadi & | Gade, PCS Rami Reddy- R1
For Stay 8 Ors. Mr. Ramaswamy
IA No.1077 /2022 Vs Meyyappan- R2
Mohammed Abdul
Kareem & 2 Ors.
14 | Comp App (AT) (CH) Mr. P Obul Reddy & 4 | Mr. AM Sridharan Mr. Anant
No. 51/2021 Ors Merathia- R1
For Direction Vs
IA No. 610/2022 Rayen Steels Pvt. Ltd.
For Urgent Hearing & 17 Ors
IA No. 609/2022
For Additional docs.
IA No. 181/2023
15 | Comp App (AT) (CH) Nimmagadda Surya Mr. P Raj Kumar Mr.Sivarama
(Ins) No. 187/2022 Pradeep Bio Tech Pvt | Jhabakh Krishnan
Urgent Listing Ltd Ms. Preeti Mohan
IA No.431/2022 Vs
For Interim Relief Kamineni Steel &
IA No.432/2022 Power India Pvt. Ltd.
For Directions
IA No. 435/2022
For Stay
IA No.433/2022
For Exemption
IA No.434 /2022
To implead
IA No. 847/2022
16 | Comp App (AT) (CH) M/s. Quadrangle Mr. R Subramanian | Mr. Avinash
No. 52/2023 Trading Services Pvt. Krishnan Ravi
For Condone Delay Ltd.
IA No.595/2023 Vs
The Registrar of
Companies
Tamilnadu A&N
Islands Chennai &
Anr.
17 | Comp App (AT) (CH) Guduru Mr. Y
(Ins) No. 196/2023 Sivaramakrishna Suryanarayana
Vs
Rajesh Chillale
Liquidator of M/s.
Om Shakthi
Renergies Ltd. & Anr.
For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
18 | Comp App (AT) (CH) State Tax Officer Mr. EK Kumaresan Mr. Bijoy P Pulipra

(Ins) No. 205/2021
For Stay
IA No. 411/2021

Vs.
Shri. Bijoy
Prabhakara Pulipra




19 | Comp App (AT) (CH) Asset Reconstruction | M/s Ramalingam & | M/s
(Ins) No. 270/2021 Company (India) Ltd Associates Shubharanjani
For Condone Delay Vs Mr. K Ramesh Ananth
IA No. 586/2021 Manoharamma Hotel
Investment Pvt Ltd.
WITH
20 | Comp App (AT) (CH) Asset Reconstruction | M/s Ramalingam & | M/s
(Ins) No. 271/2021 Company (India) Ltd Associates Shubharanjani
For Condone Delay Vs Mr. K Ramesh Ananth
IA No. 587/2021 Bharani Properties
and Developers Pvt
Ltd.
21 Comp App (AT) (CH) Patibandla Srinivas Mr. Krishna Mr. Varun
(Ins) No. 79/2023 Babu Ravindran Srinivasan- R1
Leave to file Vs Mr. Adithya Reddy-
IA No. 286/2023 Kammula Prabhakar R2
For Stay Rao & Anr.
IA No. 285/2023
22 | Comp App (AT) (CH) Asset Reconstruction | Mr. Shabbeer
(Ins) No. 430/2022 Company (India) Ahmed
For Stay Limited
IA No. 1083/2022 Vs
Prabhakar Reddy & 2
Ors
23 | Comp App (AT) (CH) Anraj Bhandari Mr. R Subramaniam | Ms. Rajashree-R1&
No.113/2022 Vs Raja R2
To dispense with Stove Kraft Private Mr. Anant
IA No.1032/2022 Limited & 4 Ors Merathia- R4
IA No0.1033/2022 Mr. S Aravindan-
IA No.1034/2022 R5
24 | Comp App (AT) (CH) Sree Vanamali Agro Mr. PBA. Srinivasan | Mr. Y
(Ins) No. 266/2022 Farm Pvt. Ltd. & 4 Suryanarayana
Ors.
Vs
Viswaroopi Energy
Pvt. Ltd
WITH
25 | Comp App (AT) (CH) Sri Kalyana Mr. PBA. Srinivasan | Mr. Y
(Ins) No. 267 /2022 Chakravarthy Suryanarayana
Educational Memorial
Trust
Vs
LEPL Ventures Pvt.
Ltd.
WITH
26 | Comp App (AT) (CH) Sri Kalyana Mr. PBA. Srinivasan | Mr. Y
(Ins) No. 294 /2022 Chakravarthy Suryanarayana
Educational Memorial
Trust
Vs

Swarna Bhaskar
Holdings Pvt. Ltd.
WITH




27 | Comp App (AT) (CH) Sree Vaibhavi Mr. PBA. Srinivasan | Mr.Y
(Ins) No. 296/2022 Infrastructures Pvt. Suryanarayana
Ltd. & 3 Ors.
Vs
LEPL Peopletech Pvt.
Ltd.
WITH
28 | Comp App (AT) (CH) Sree Vaibhavi Mr. PBA. Srinivasan | Mr. Y
(Ins) No. 297/2022 Infrastructures Pvt. Suryanarayana
Ltd.
Vs
Medipro Edu
Management Pvt. Ltd.
29 | Comp App (AT) (CH) Jai Jinendra Mr. Pawan Jabakh Ms Jayanthi K
(Ins) No.272/2022 For | Enterprises & 7 Ors. Shah-R1
Stay Vs
IA No. 583/2022 Sanjeevi C & Anr
WITH
30 | Comp App (AT) (CH) Jai Jinendra Mr. Pawan Jabakh Ms Jayanthi K
(Ins) No. 295/2022 Enterprises & 7 Ors. Shah- R1
Vs Mr. S Ramesh- R2
Sanjeevi C & Anr
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- venclatchennais@gmail.com

Ph-044-28880500

By the order of Hon’ble Member (J)

(Chennai Bench)



http://www.nclat.nic.in/

